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HIGH COURT OF DELHI : NEW DELHI
»

Ne™¥\DHC/Gaz./6-1/VL.E.2(8)12018
Dated, the 23" October, 2018

QREER

Hoa'ble the Chief Justioe and Judges of this Court have been pleased w0 muke the following

wansfer/posting in Dalhi Migher Judisial Service with inznedinte offeet -

Wame ol the : Trom i Te Distyiet Remarks
Offier 5 : :;:B’;‘;z
M. Mang) Jaim “Onven from | ADJ-02, West West |In the Court
deputation : Districi, Tis Hazari vacated by Mr.
i Courte - Sanjay Kumar an
ihis appointment
| A8 © Principal

Judge,  Family
Coust, Morth-
Wast  District,
Rohini  Cous,
Delhi,

I, The judictal officer shall be under the control of the Disirict & Sessions Judge of the District 1o which
he has besn atiocated.

BY ORDER OF THE COURT
S
(DR, ADITI CHOUDHARY )
REGISTRAR (VIGILANCE)
T, b G W a0 B
EndstNo . /DHC/Gue/G-1/VIE2(s)/2018 Dated, the 23" October, 2018

Capy Farwarded for infonmation and necessary action fo -
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The District & Sessions Judge (Feadquareers), Tis Hazari Courts, Delhi.

The District & Sessions Judge, WorthvWest, Ruhini Courts Complex, New Delhi.
The Distriot & Sessions Judge, Scuth, Saket Courts Complex, New Delhi.

The Diewict & Sessions Tudge, South-West, Rwarks Courts Complex, New Delhi,
The Disteict & Sessions judge, South-East, Saket Courts Complex, New Delhi.
The Distvict & Sessions Judge, East, Karkardpoma Courts Complen, Delhi.

The District & Sessions Judge, New Delhi, Patiala House Courts, New Delhi.

The District & Sessions Judge, Shahdars, Karkardooma Courts Complex, Delhi.
The District & Sessions Judge, North-East, Karkardooma Courts Complex, Delhi.

. The District & Sessions Judge, West, Tis Hazari Courts, Delhi

. The Digtriet & Sessions Judge, North, Rohint Coums Complex, New Delhi.

. The Principal Judge, Family Conrts (HQ), Dwarka Courts Complex, Dwarka, New Delhi.
. The Seeretary, Ministry of Fingnee, Govemiment of india, Marth RBlock, New Delhi.

- The Mamber Secretary, Delhi Lagal Serviges Authority, Patiala House, New Delhi.

. The Direesor (Administration), Delhi Judicial Academy, Dwarkns, New Delhi,

hie Pringipel Sseretary (Law, Justive & Leginlative Affairs), Govt, of NCT of Delhi, Now Defhi.
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42,

43
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7. The Frincipal Seorerary {Home), Govs. of NCT of Delhi, New Delhi.

The Brincipal Sesremry (Power), G £
The Prin 2 Lovh, of NCT of Delhi, New Dalhi
; _:".‘;c.‘ .Eei.,r:.iw { ‘a,;abuur), Govt. of NCT of [elhi, Shamm:th Marg, lI:be'ti‘n
¢ a8 Sesety of Prosesution, ORI Blook Nod, I Fla o ' i
s ey o 3, or, CGO Comolex. Lo 3 i
: +;-:e c :ﬁgr é.ummc;mw of Prasgoution, Tis Hazari, Delhi, S i Bl
©onE rectar Ganersl, Nareotics Contrel Bureay We {
P Eont : 5t Block, 2 Py s1hi
! 1% wommisaioner of Police, Police Heaﬁquaﬂe;s, New Delhi R R o g
'he Commissioner, Nowh Delli Munisipal Caorporation, Civie Centre, Minto Head, N0l
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- The Chairperson, New Deihi Munies i
: 18 on, ipal Committee, Pallke Kendra, New Delhi
f ;21 ‘;le;:j:;} ﬁﬁfﬁ;ﬁﬁ;’ g;ig%?&;aéhn‘h;e theft:'hief Justice, Dathi Hig;lcgurt New [elhi
5 ; ges, Laolni Hi outt, for information of Mon® ' :
» RRseum-P.4, 10 Rogistyar Gammi,wﬂelhi High Court. - .

« All Regietrara/OS0y, Dalhi High Court, New Delhi,

The Joine Regiswrar (Vigilance), Dethi High Cowust, New Delhi,

Court.

3 ;{'P!e Pay &. Amnf;ms Officer, Tis Hazari, Delhl.
- Joint Registrar (Computers), DHC, with request to display this order on website of Deihi High
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The Hony. Seeretary, Delhi High Court Bar Association, Delki Hi Surt, New i
The Hony. Secretary, Delhi Bar Assosiation, Tis Hazari Couns,%ﬁ?hfmm el
Tht‘! f-fcmy. Seoretary, Now Delhi Rar Association, Patiale House, New Dalhi,

The Hony, Secresary, Shahdarg Bar Asnelstion, Karkardooma Courts, Delhi

IT‘he :-@cmy. Secretary, Rohini Courts Bar Association, Rohini, New Delki,

The Hony. Secretary, Dwarka Courts Bar Azzociation, Dwarka, Mew Dethi.

. The tony. Secretary, Saket Courts Bar Association, Saket, New Delhi.

Personal file of the officert concerned.

. Guard File,
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OFFICE OF THE DISTRICT & SESSIONS JUDGE (WEST)
TIS HAZARI COURTS : DELHI
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Copy forwarded to :-
The Cfficer Incharge, Pool Car, Tis Hazari Courts, Delhi.
The Officer Incharge, Administration Branch, West District, Tis Hazari Courts,
Delhi. :
All tae Judicial Officers of West District, Tis Hazari Courts, Delhi.
The O/o CMM, West District, Tis Hazari Courts, Delhi.
The Branch Incharge/AAQ, all Branches of West District, Tis Hazari Courts,
Delhi.
The Branch Incharge, Facilitation Centre, Tis Hazari Courts. Delhi.
The PS to Ld. District & Scssions Judge, West District, Tis Hazari Courts, Delhi.
The Reader to Ld. District & Sessions Judge, West District, Tis IHazari Courts,
Delhi.

The Website Committee, linglish/Hindi, Tis IHazari Courts, Delhi

(Dr. Arc¢hana Sinha)» >
Officer Incharge (Judl. West)
Addl, Sessions Judge-06,West Distt.
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